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The 12" March 2024

No.-Ji Sa.ka-01/2008/293—In the exercise of the power conferred by Sub-section
(1) under Section 4 of Registration of Births and Deaths Act, 1969, Shri Himanshu Kumar
Rai, Director, Directorate of Economics and Satistics, Bihar Patna is appointed as Chief
Registrar (Birth and Deaths), Bihar for the execution of the above Act. All Subsequent
Notifications and Orders in this regards issued earlier will be treated as amended.
It shall come into force with effect from the date of issue.
By the order of Governor of Bihar,
K. Senthil Kumar,
Principal Secretary.
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